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(b) if so, whlt are these suggestions and 
how far they have been proposed to be 
implemented? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INFORMATION 
AND BROADCASTING, AND IN THE 
DEPARTMENT OF COMMUNICATIONS 
(SHRI I. K. GUJRAL) I (a) and (b). 
Minister of InConnation and Public Relations 
Government of West Bengal, had discussed 
with us on 16th April, 1969, questions relat-
ing to the composition of Programme Advi-
sory Committee for Calcutta station of All 
India Radio. The Committee is being con-
stituted in acoordance with the pattern 
decided for such committees in all States, 
the position was explained to him. 

Accident In COlI Mines in A,ansol Area 

*1732. SHRI JYOTIRMOY BASU : Will 
the Minister of LABOUR AND REHABI-
LITATION be pleased to state: 

Year 

1968 
1969 
(upto 
1st 
May). 

Fatal Number 
Accidents killed 

2 3 

158 181 
51 54 

Number 
injured 

4 

13 
1 

(a) whether it is a fact that there have 
been frequent accidents in Coal Mines in 
Asansol area : 

(b) if so, how many such accident. took 
place in Bengal-Bihar coal-fields during the 
last one year ; 

(c) the number of persons trapped, 
w Junded and killed ; 

(d) tbe reasons for such accidents In 
Ratibati, Khas Chalbalpur, and Mimcha" 
Collieries ; and 

(e) tbe details of compensation paid 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABITATlON (SHRI BHAGWAT 
JHA AZAD): (a) Infonnation in regard to 
the frequency of accidents in recent years 
in this area is being collected and will be 
laid on the table of the Slbha on receipt. 

(b) and (e). The relevant particulars are 
given in the table below : 

Serious Number 
Accidents injured 

5 6 

804 831 
240 244 

Number 
trapped 

1 

Nil 
4 

(d) The main reason was fall of (a) whether Governmont have taken 
roof. 

<eJ Compensation is payable by the 
mlnagem.nts under tho provisions of the 
Workmen's Comp.nsation Act, the adminis-
tration of which falls within the State 
Spare. 

Plan. for Rehabilitation of Displaced 
P..-. froID East Pakistan 

*1133. SHRI TULSIDAS DASAPPA: 
Will the MinIster of LABOUR AND RE-
HABILITATION be pleased to state; 

any decision regarding tho rehabilitation of 
the bulk of new migrants fromEsst Pakistan; 

(b) if so, the details thereof; and 

(c) if not, the reasons for delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI BHAG-
WAT JHA AZAD) : (a) and (b). When the 
new influx started in January, 1964, Govero-
ment of" India, in consultation with the 
State Governments coneemed, doclded that 
.. habilitation assistance would be admi .. ibb 
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only to those new migrantes who, on migra-
tion, sought relief/rehabilitation assistance 
by admission in the relief camps opened for 
their benefit. It was further decided that in 
view of the saturation point having already 
been reached in West Bangal on account of 
a very large concentration of the old 
migrants there, no camp would be opened 
in West Bengal. Bulk of the families, who 
sought admission in relief camps and str:ted 
on there for rehabilitation assistance, have 
already been settled. At present, there are 
8,945 displaced families of new migrants 
in camps awaiting rehabilitation. In addition, 
there are 4,370 families of the Permanent 
Liability category in the camps who have 
to b, maintained in Homes. The details of 
the progress of rehabilitation of these new 
migrants and broad details of the schemes 
under taken for their benefit are contained 
In the Annual Report of the D,partment of 
Rehabilitation for the year 1968-69, already 
available with tbe Members of Parliament. 

(e) D.>es not arise. 

Employees of R.M. S . Department Madbya 
Pradesh "ho took part in Sepetember 19, 

1968 Strike 

*1734. SHRI NITlRAJ SINGH 
CHAUDHARY: Will the Minister of IN-
FORMATION AND BROADCASTING 
AND COMMUNICATIONS be pleased to 
state = 

(a) the number of employees of Rail-
way Mail S,rviee Department working in 
Madhya Pradesh whose services were termi-
nated on account of participation in the 19th 
September, 1968 strike and who have not 
been reappointed so far ; and 

(b) the reasons for not reappointing 
them ? 

THE MINISTER OF INFORMATION 
AND BROADCASTING, AND COM-
MUNICATIONS (SHRI SATYA NARA-
Y AN SINHA) : (a) The number of such 
employees is 2 and none of tbem have heen 
reinstated so for. 

(b) These officials are DOt eligible for 
reinstatement In accordance with the orders 

of the Ministry of Home Affairs in the 
matter. 
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